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(b) when are these expected to be
cemmassioned, and

(c) the targets and actual aclueve.
ments of Power Units an the Fifth
Plan, excluding the Fourth Plan
Power Projects, spilled over intg the
Fifth Plan?

THE DEFPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF
SIDDHESHWAR  PRASAD) (a) to
{c) The installation of about 923
milhon KW of additional generating
capacity hdad been envisaged for the
Fourth Plan period out of which a
capacity of 503 mllion KW gpilled
over to the Fifth Plan During
1974 75 whirh was the first year of the
¥ifth Plan and so far in 1975-76 add:
tional generat ng capacity of 172 mil
lion KW and about 1 milhon KW
respectively has been commissioned
All efforts are being made to Lommis
sion the remamming Fourth Plan pro
jects expeditiously

2 Tha Draft Fifth Plan envisage the
installation of additional generating

I10

KW during the Plan period This in-
cluded the capacity expected to become
available following the completion of
Fourth Plan projects New projects
included in the Draft Fifth Plan add
upto about 114 millon KW and the
execution of a number of these
schemes has been taken up keeping 1n
vigtw the availability of :esources

Performance of Thermal Plants

1004 DR K L RAO Wil the
Minister ol ENERGY be pleased to
state

(a) the names of the thermal
stations where the machines gre work-
mmg 4,000 kw hours or less annually,
and

(b) the reasong therefor?

THE DEPUTY MINISTER IN THE
MINIS1RY OF ENERGY (PROF
SIDDHESHWAR PRASAD) (a) and
(b) Names of the thermal stations
operating at less than 4000 Kwh/Kw
based on energy generated in 1974-75

capacity aggregating 16 55 milhion are given below —
S1 Name of Station Reasons
No

1 Raghat (Delh)

2 ERnnore (Tamil Nadu)

3 Basm Bndge
(Tamil Nadu)

Old age of scre, rehabibitarcn of boilers,
mvolving large scale repawr to fire brivks
1n arches

Frequent falure of builer auxiharies, slag-
ging 1n the boiler, forced ovtage of bei-
lers due to tube leakages, fire in one of the
generator  transfurmer

Ihis 12 an old power staticn The coolirg
ower 15 bemng replaced The capacity
cf the available cooling tower 15 half
which has humited the go1 cratiun of power
from this station
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No. Name of Station Reasons

4 Patravw  (Bobar) . . . B . Ntm-—“ulllglity(‘fm 50 :g:.w ser which
18 out Tepairs to turbogenerator rotar
ind riducoon in ourpmt ¢f others due 1o

boiler tube leaksge, in the
beuder, extremely long for
comung back to service afrer E g
and plannea outage.
§ Durgapur (DVC) . L%w due to remulitation of coal
6 Durgspur Projects Lad. Fire in cable trench and blade trouble i
(West Bengsl) some of (ke sets  (mnce recnﬁcd)mdlnw
demand during cff-peak
7 Talcher (Jrissa) . . . Palure of electrostatic precipitatcr, reduc-
uon m  baler acity as nc spare coal

mull iz available ever ring or bafl in
the mnll s changed. faflure
of L. D. fan, # rﬂ.mher cf explemors i
boiler furnace » Fﬂ.lons:d mam-
tenance nume for e:ther d or planned

outages.

3 Neyvel . . . . Output bas been limred by higmte avais
d@hality, There  was a fire acewdent am

unit No. 2.

Organisation banned after Proclama- (a) By notifications issued in the
tion of Emergemcy Gazette of India (Extraordinary) om

1005. BHRI SHANRKERRAO SA- the 3rd and the 4th July, 1875, the
VANT- Will the Mnster of HOME Central Government have directed

that sub-rule (1) of rule 33 of the De-

AFFAIRS be pleased to state
fence and Internal Secunty of India
(a) the orgsnisations banned since Rules. 1971 shall apply to certain
the proclamsation of emergency; and organisations in that country, a state-

{b) whether the property and funds ment of which 1s attached

of any of these organisations have
been confiacated?

(b) Appropriate action under the
provisions of rule 33 of DISIR, 1871,
wherever necessary, 18 being taken by
the State Governments who are com-
petent to take such action, in respect
of the properly and fimds of these

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS, DE-
PARTMENT OF PERSONNEL AND
ADMINISTRATIVE REFORMS AND

DERARTMENT OF PARLIAMEN-
TARY AFFATRS (BHEI ON MEHTA): organisations.





